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INTRODUCTION 
 

          
In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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DESIGN ASSIGNMENT  
THE DESIGNS ACT 2000 SECTION 30 

 
The Design stands in the name of BURKERT WERKE GMBH & CO. KG., registered under the Designs 
Act, 2000 has been assigned in the Register of Design in the name as follows:- 
 

 
 
 
 
 
 

Design No. Class Name 
 

204667 23-01 BURKERT WERKE GMBH, CHRISTIAN-
BURKERT, STR. 13-17, 74653, 
INGELFINGEN, GERMANY 
 

204668 23-01 BURKERT WERKE GMBH, CHRISTIAN-
BURKERT, STR. 13-17, 74653, 
INGELFINGEN, GERMANY 
 

204669 23-01 BURKERT WERKE GMBH, CHRISTIAN-
BURKERT, STR. 13-17, 74653, 
INGELFINGEN, GERMANY 
 

204670 23-01 BURKERT WERKE GMBH, CHRISTIAN-
BURKERT, STR. 13-17, 74653, 
INGELFINGEN, GERMANY 
 

204671 23-01 BURKERT WERKE GMBH, CHRISTIAN-
BURKERT, STR. 13-17, 74653, 
INGELFINGEN, GERMANY 
 

204672 23-01 BURKERT WERKE GMBH, CHRISTIAN-
BURKERT, STR. 13-17, 74653, 
INGELFINGEN, GERMANY 
 

204673 23-01 BURKERT WERKE GMBH, CHRISTIAN-
BURKERT, STR. 13-17, 74653, 
INGELFINGEN, GERMANY 
 

204674 23-01 BURKERT WERKE GMBH, CHRISTIAN-
BURKERT, STR. 13-17, 74653, 
INGELFINGEN, GERMANY 
 

204675 23-01 BURKERT WERKE GMBH, CHRISTIAN-
BURKERT, STR. 13-17, 74653, 
INGELFINGEN, GERMANY 
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RESTORATION OF LAPSED DESIGNS 
UNDER SECTION 12 (2) OF THE DESIGNS ACT, 2000 

 
(1) 

 
An application made under Section 12 (2) of the Designs act, 2000 on 08.03.2010, for Restoration of 

Design No.179835 dated 05.07.1999 in the name of N. K. INDUSTRIES, of 146 B.K.Paul Avenue, 
Calcutta-700005, State of West Bengal, a partnership firm whose partners are KAMLA DEVI GARG 
and NARENDRA KUMAR GARG has been allowed. 

    
    (2) 

 
An application made under Section 12 (2) of the Designs act, 2000 on 08.03.2010, for Restoration of Design 
No.179836 dated 05.07.1999 in the name of N. K. INDUSTRIES, of 146 B.K.Paul Avenue, Calcutta-
700005, State of West Bengal, a partnership firm whose partners are KAMLA DEVI GARG and 
NARENDRA KUMAR GARG has been allowed. 
 
 
 

                            (3) 
 
An application made under Section 12 (2) of the Designs act, 2000 on 08.03.2010, for Restoration of Design 
No.179837 dated 05.07.1999 in the name of N. K. INDUSTRIES, of 146 B.K.Paul Avenue, Calcutta-
700005, State of West Bengal, a partnership firm whose partners are KAMLA DEVI GARG and 
NARENDRA KUMAR GARG has been allowed. 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following 
each entry the Date of Registration is shown. The Priority Number, Priority Date and Priority Country 
are also shown 
 
Design Number 217435  
Class 10-05 
   1)Hindustan Unilever Limited 
      Hindustan Lever House 165-166 Backbay Reclamation, Mumbai 
400020, State of Maharashtra, India  
Date of Registration 30/07/2008 
Title Diagnostic Device 
Priority  
Priority Number Date Country 
29/303, 141  01/02/2008 U.S.A.  

 

Design Number 219860  
Class 24-02 
   1)Sulzer Mixpac Ag 
      Grundstrasse 12, CH-6343 Rotkreuz, Switzerland  
Date of Registration 25/11/2008 
Title Click & Twist Mixer Element 

Priority  
Priority Number Date Country 
000960802  12/06/2008 OHIM    
Design Number 219894  
Class 26-05 
   1)Fawoo Technology Co., Ltd., 
      102-802, Bucheon Technopark, 364 Samjeong-dong, Ojeonggu, 
Bucheon-si, Gyeonggi-do 421-809 Republic of Korea  
Date of Registration 28/11/2008 
Title Lamp 

Priority  
Priority Number Date Country 
30-2008-0023041  30/05/2008 Republic of Korea  
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Design Number 219986  
Class 09-07 
   1)Kisling Ag 
      Ringstrasse 30, 8317 Tagelswangen, Switzerland  
Date of Registration 03/12/2008 
Title Dosing Device 

Priority  
Priority Number Date Country 
000945266  03/06/2008 OHIM  

 
Design Number 219993  
Class 01-01 
   1)Britannia Industries Limited 
      5/1A, Hungerford Street Calcutta-700017 West Bengal, India  
Date of Registration 03/12/2008 
Title Biscuit 
Priority NA 

 

Design Number 219996  
Class 15-02 
   1)Sumotomo Rubber Industries, Ltd., 
      6-9, Wakinohama-Cho 3-Chome, Chuo-Ku, Kobe-Shi, Hyogo, Japan  
Date of Registration 03/12/2008 
Title Tyre Sealing And Inflation Device 

Priority  
Priority Number Date Country 
000961719  06/06/2008 OHIM  
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Design Number 219997  
Class 09-03 
   1)Colgate-Palmolive Company 
      300 Park Avenue, New York, NY 10022, USA  
Date of Registration 04/12/2008 
Title Container 

Priority  
Priority Number Date Country 
29/320, 254  24/06/2008 U.S.A.  

 
Design Number 217810  
Class 24-02 
   1)Unisas Group 
      G-712-A, Road No.-9 F 3, V.K.I. Area, Jaipur {Rajasthan}  
Date of Registration 14/08/2008 
Title Needle Holder 
Priority NA 

 

Design Number 222002  
Class 12-15 
   1)Continental Aktiengesellschaft., 
      Vahrenwalder Strasse, D-30165 Hannover, Germany.  
Date of Registration 27/03/2009 
Title Tyre 
Priority  
Priority Number Date Country 
1049720-0001  03/12/2008 EUROPEAN UNION   
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Design Number 222013  
Class 14-03 
   1)Nokia Corporation 
      Keilalahdentie 4, Fin-02150 Espoo, Finland.  
Date of Registration 27/03/2009 
Title Handset 
Priority  
Priority Number Date Country 
29/327, 158  31/10/2008 U.S.A.  

 

Design Number 222014  
Class 14-03 
   1)Nokia Corporation 
      Keilalahdentie 4, Fin-02150 Espoo, Finland.  
Date of Registration 27/03/2009 
Title Handset 

Priority NA 

 
Design Number 222015  
Class 14-03 
   1)Nokia Corporation., 
      Keilalahdentie 4, Fin-02150 Espoo, Finland.  
Date of Registration 27/03/2009 
Title Handset 

Priority NA 
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Design Number 222016  
Class 14-03 
   1)Nokia Corporation., 
      Keilalahdentie 4, Fin-02150 Espoo, Finland.  
Date of Registration 27/03/2009 
Title Handset 

Priority NA 

 
Design Number 222020  
Class 14-03 
   1)Nokia Corporation 
      Keilalahdentie 4 Fin-02150, Espoo Finland  
Date of Registration 27/03/2009 
Title Handset Keypad 
Priority NA  
Design Number 222023  
Class 14-03 
   1)Nokia Corporation 
      Keilalahdentie 4, Fin-02150 Espoo, Finland.  
Date of Registration 27/03/2009 
Title Handset 

Priority  
Priority Number Date Country 
29/327,173  31/10/2008 U.S.A.  
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Design Number 222077  
Class 19-06 
   1)Jayesh Govind Bhai Hingrajiya., 
      Mahadevwadi Main Road, B/H Bhaktinazar Station, Snow Ice Factory 
Road, Rajkot-360 005, Gujarata, India.  
Date of Registration 30/03/2009 
Title Compass 
Priority NA 

 

Design Number 222090  
Class 02-02 
   1)Charming Apparels (P) Ltd., 
      402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110 006, India.  
Date of Registration 30/03/2009 
Title Dress Material 

Priority NA  
Design Number 222107  
Class 23-04 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-
400 030, Maharashtra, India.  
Date of Registration 30/03/2009 
Title Ceiling Fan 
Priority NA 
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Design Number 222129  
Class 23-04 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-
400 030, Maharashtra, India.  
Date of Registration 31/03/2009 
Title Ceiling Fan 
Priority NA  

Design Number 222150  
Class 23-02 
   1)Shreeji Krupa Industries., 
      Gondal Road, Near Lathiya Motor Garage, Rajkot-360 004, 
Gujarat, India  
Date of Registration 31/03/2009 
Title Tumbler Holder 

Priority NA   
Design Number 222214  
Class 23-04 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-
400 030, Maharashtra, India.  
Date of Registration 31/03/2009 
Title Ceiling Fan 

Priority NA  
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Design Number 222228  
Class 08-05 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  
Date of Registration 31/03/2009 
Title Jack 

Priority NA 

 
Design Number 215401  
Class 06-01 
   1)Herman Miller 
      855, East Main Avenue, Zeeland, Michigan 49464, U.S.A.  
Date of Registration 21/09/2007 
Title Seating Structure Of A Seat/Chair 

Priority  
Priority Number Date Country 
29/291,968  21/09/2007 U.S.A.   
Design Number 215402  
Class 06-01 
   1)Herman Miller 
      855, East Main Avenue, Zeeland, Michigan 49464, U.S.A.  
Date of Registration 21/09/2007 
Title Seating Structure Of A Seat/Chair 

Priority  
Priority Number Date Country 
29/291,968  21/09/2007 U.S.A.   
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Design Number 215403  
Class 06-01 
   1)Herman Miller, Inc. 
      855, East Main Avenue, Zeeland, Michigan 49464, 
U.S.A.  
Date of Registration 21/09/2007 
Title Seating Structure Of A Seat/Chair 

Priority  
Priority Number Date Country 
29/291,968  21/09/2007 U.S.A.  

 
Design Number 215440  
Class 23-01 
   1)McAlpine & Company Limited 
      Kelvin Avenue, Hillington, Glasgow, G52 4LT, U.K. 
Date of Registration 24/03/2008 
Title Plumbing Fixture 
Priority NA  

Design Number 221754  
Class 26-05 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-400 
030, Maharashtra, India.  
Date of Registration 18/03/2009 
Title Lighting Fixture 

Priority NA 
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Design Number 221822  
Class 15-01 
   1)Greaves Cotton Limited 
      Industry Manor, Appasaheb Marathe Marg, Prabhadevi, Mumbai 
400025, State of Maharashtra, India  
Date of Registration 20/03/2009 
Title Front Cover For Engine 
Priority NA   

Design Number 221825  
Class 15-01 
   1)Greaves Cotton Limited 
      Industry Manor, Appasaheb Marathe Marg, Prabhadevi, 
Mumbai 400025, State of Maharashtra, India  
Date of Registration 20/03/2009 
Title Lub Oil Pump For Engine 
Priority NA 

 

Design Number 221834  
Class 15-02 
   1)Weir Minerals Australia Ltd., 
      1 Marden Street, Artarmon, New South Wales 2064, Australia.  
Date of Registration 20/03/2009 
Title Pump Coupling 
Priority  
Priority Number Date Country 
14549/2008  22/09/2008 Australia  
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Design Number 221894  
Class 12-99 
   1)D.La Porte Sohne Gmbh., 
      Holker Feld 22, 42279 Wuppertal, Germany.  
Date of 
Registration 24/03/2009 

Title Door Handle 
Priority  
Priority Number Date Country 
001029268  28/10/2008 EUROPEAN UNION  

Design Number 221898  
Class 12-08 
   1)Loncin Industry Co. Ltd., 
      No. 99, Hualong Avenue, Jiulong Park, 
Jiulongpo District, Chongqing 400052, P.R.China.  
Date of Registration 24/03/2009 
Title Motorcycle 
Priority NA 

  

Design Number 221929  
Class 13-01 
   1)Crompton Greaves Limited., 
      6th Floor, Cg House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  
Date of Registration 25/03/2009 
Title Motor 

Priority NA 
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Design Number 221947  
Class 09-07 
   1)The Procter & Gamble Company., 
      One Procter & Gamble Plaza, Cincinnati, Ohio-45202, Usa.  
Date of Registration 25/03/2009 
Title Cap 

Priority NA 

 
Design Number 221954  
Class 08-05 
   1)Pyrotek Engineering Materials Limited., 
      Garamonde Drive, Wymbush, Milton Keynes, Mk8 8ln, Gb,  
Date of Registration 25/03/2009 

Title Extraction Head For Removing Ceramic 
Foam Filters 

Priority  
Priority Number Date Country 
001015168  06/10/2008 EUROPEAN UNION   

Design Number 221964  
Class 24-03 
   1)Prof. (Dr.) S.K.Nayak & P. Eswaran., 
      Tvk Industrial Area, Guindy, Chennai-600032, T.N., India.  
Date of Registration 26/03/2009 
Title Bottom Stem 

Priority NA 
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Design Number 209020  
Class 09-03 
   1)Federal-Mogul Corporation 
      26555 Northwestern Highway, Southfield, Michigan 48034, Usa  
Date of Registration 22/03/2007 
Title Package For Flat Blade Windshield Wiper 

Priority  
Priority Number Date Country 
29/249,147  22/09/2006 U.S.A.  

  
Design Number 217352  
Class 09-01 
   1)Societe Des Produits Nestle S.A. 
      1800 Vevey, Canton of Vaud, Switzerland  
Date of Registration 24/07/2008 
Title Jar 

Priority  
Priority Number Date Country 
134759  28/01/2008 Switzerland  

 
Design Number 217354  
Class 09-01 
   1)Societe Des Produits Nestle S.A. 
      1800 Vevey, Canton of Vaud, Switzerland  
Date of Registration 24/07/2008 
Title Jar 

Priority  
Priority Number Date Country 
134759  28/01/2008 Switzerland   
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Design Number 220192  
Class 05-06 
   1)Shemaroo Entertainment Pvt. Ltd., 
      Plot No. 18, Marol Coop. Industrial Estate, Off Andheri-Kurla 
Road, Andheri (E), Mumbai-400059, Maharashtra, India  
Date of Registration 15/12/2008 
Title Foil (Self Adhesive) 

Priority NA 

 
Design Number 218738  
Class 14-03 
   1)Plantronics, Inc., 
      345 Encinal Street, Santa Cruz, CA 95060, United States of America  
Date of Registration 25/09/2008 
Title Communications Headset 

Priority  
Priority Number Date Country 
29/305, 890  28/03/2008 U.S.A.  

 
Design Number 216348  
Class 23-02 
   1)Hts International Trading Ag., 
      Neuhofstrasse 21, Ch-6340 Baar, Switzerland.  
Date of Registration 16/05/2008 
Title (Hand) paper dispenser 
Priority  
Priority Number Date Country 
DM/069753  31/01/2008 Switzerland  
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Design Number 221043  
Class 23-02 
   1)HSIL Limited 
      Bahadurgarh-124507, Dist. Jhajjar, Haryana, India.  
Date of Registration 02/02/2009 
Title Wash Basin 
Priority NA  
Design Number 221071  
Class 08-01 
   1)Power Maxx Tools India Pvt. Ltd., 
      58, Sarang Street, Mumbai-400 003, Maharashtra, India.  
Date of Registration 04/02/2009 
Title Drill Machine 
Priority NA   
Design Number 221095  
Class 14-03 
   1)Nokia Corporation., 
      Keilalahdentie 4, Fin-02150 Espoo, Finland.  
Date of Registration 06/02/2009 
Title Handset 

Priority NA 
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Design Number 221457  
Class 14-03 
   1)Nokia Corporation 
      Keilalahdentie 4 Fin-02150, Espoo Finland  
Date of Registration 27/02/2009 
Title Handset 

Priority  
Priority Number Date Country 
29/332,505  18/02/2009 U.S.A.  

 
Design Number 221521  
Class 09-01 
   1)Allied Blenders And Distilles Pvt. Ltd., 
      394/C, Ground Floor, Lamington Chambers, Lamington Road, Mumbai-
400 004, Maharashtra, India.  
Date of Registration 04/03/2009 
Title Bottle 

Priority NA  
Design Number 221552  
Class 23-01 
   1)Shreeji Krupa Industries., 
      Gondal Road, Near Lathiya Motor Garage, Rajkot, Gujarat, India, 
Pin Code No. 360004  
Date of Registration 06/03/2009 
Title towel rod 
Priority NA 
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Design Number 221611  
Class 26-03 
   1)Led Roadway Lighting Ltd., 
      35 Ash Lake Court, Bayers Lake Business Park, Halifax, Nova Scotia, 
Canada, B3s 1b7.  
Date of Registration 11/03/2009 
Title Light Fixture 
Priority  
Priority Number Date Country 
127755  12/09/2008 Canada  

 

Design Number 221662  
Class 10-07 
   1)PB Creations Sa., 
      C/O Pilet & Renaud Sa 2, Boulevard Georges-Favon, 1204 Geneva / 
Switzerland.  
Date of Registration 16/03/2009 
Title Watch Case 
Priority  
Priority Number Date Country 
DM/070.744  23/09/2008 Switzerland  

 

 
Design Number 221700  
Class 08-03 
   1)Tata Motors Limited., 
      Bombay House, 24 Homi Mody Street, Hutatma Chowk, Mumbai-400 
001, Maharashtra, India.  
Date of Registration 16/03/2009 
Title Multi Edge Metal Cutting Insert 
Priority NA 
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Design Number 220653  
Class 26-05 
   1)Schreder S.A., 
      Rue De Lusambo, 67, B. 1190 Bruxelles, Belgium.  
Date of Registration 02/01/2009 
Title Lighting Apparatus 
Priority  
Priority Number Date Country 
000970348-0001  15/07/2008 OHIM  

 

Design Number 220704  
Class 31-00 
   1)Gandhimathi Appliances Limited., 
      377, Ana Salai, Teynampet, Chennai-600010, Tn, India. 
Date of Registration 07/01/2009 

Title Mixer-Grinder Jar With 
Lid And Handle 

Priority NA 
 

Design Number 220744  
Class 14-02 
   1)Innoviti Embedded Solutions Pvt. Ltd., 
      Ngr The Edge, No. 41, 2nd & 3rd Floor, 3rd Main, 
5th Cross, Saibaba Mandir Road, Cambridge Layout, 
Halasuru, Bangalore-560 008, Karnataka, India.  
Date of Registration 12/01/2009 
Title A Biometric Device 
Priority NA 
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Design Number 220807  
Class 12-16 
   1)Thermo King Corporation., 
      314 West 90th Street, Minneapolis, Minnesota 
55420, Usa.  
Date of 
Registration 16/01/2009 

Title User Interface For a Truck 
Refrigeration System 

Priority  
Priority Number Date Country 
29/322,336  01/08/2008 U.S.A.  

 
 
 
 
 
 
 
 
 
 
 

Design Number 220847  
Class 09-01 
   1)The Coca-Cola Company., 
      One Coca-Cola Plaza, Nw, Atlanta, Georgia 30313, Usa.  
Date of Registration 20/01/2009 
Title Cartridge For Beverage Dispenser 

Priority  
Priority Number Date Country 
29/322,764  12/08/2008 U.S.A.  

 
Design Number 223140  
Class 23-04 
   1)Usha International Limited 
      Surya Kiran Building, 19 Kasturba Gandhi marg, New 
Delhi -110001, India  
Date of Registration 02/06/2009 
Title Fan 
Priority NA 
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Design Number 223147  
Class 09-01 
   1)Soni Polyplast Private Limited 
      1143/2, Old Madhupura, Outside Delhi Gate, Ahmedabad -380 004 
(Gujarat) India  
Date of Registration 03/06/2009 
Title Bottle Cap 

Priority NA 

 
Design Number 223155  
Class 26-03 
   1)Samudra Electronic System Pvt., Ltd. 
      12, Electronic Sadan-II, M.I.D.C, Bhosari, Pune-411 026, Maharashtra, 
India  
Date of Registration 03/06/2009 
Title Street Light Fixture 

Priority NA 
 

Design Number 223162  
Class 06-08 
   1)S.N. Brothers (REGD.) 
      57-B, Industrial Area-A (Extn.) Ludhiana-141 003 (Punjab) India  
Date of Registration 03/06/2009 
Title Hanger 

Priority NA 
 

 
 
 
 
 
 
 
 


